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Appellant by None
Respondent by Shri S. P. Walimbe
Date of hearing 29-01-2021

Date of pronouncement  29-01-2021

AT=9T / ORDER

PER R.S. SYAL, VP :

This appeal by the assessee is directed against the order
passed by the CIT(A)-9, Pune on 03-03-2020 in relation to the

assessment year 2004-05.

2. Heard the Id. DR through Virtual Court and gone through
the relevant material on record. There is no appearance from
the side of the assessee. It is seen that the Assessing Officer as
well as the first appellate authority have passed ex parte orders

qua the assessee. The assessee in the grounds of appeal has
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also challenged the ex parte order when there was sufficient
reason for non-attendance. In the given circumstances and
without going into the merits of the appeal, I set-aside the
impugned order and send the matter to the file of the AO for
framing the assessment afresh as per law after allowing a

reasonable opportunity of hearing to the assessee.
3.  In the result, the appeal is allowed for statistical purposes

Order pronounced in the Open Court on 29" January,
2021.

Sd/-
(R.S.SYAL)

IuTedel/ VICE PRESIDENT

T?f Pune; fa= Dated : 29" January, 2021
Satish

areer FY gfaferf s@fT / Copy of the Order is forwarded to :

1. grfi=refi / The Appellant;
2. wo@dT / The Respondent;
3. 3B HYa(3HUleT) /
The CIT (Appeals)-9, Pune
4. The Pr. CIT-8, Pune
el gfafafer, srarere srdfteft=r sreeor, gor “SMC” /
DR ‘SMC’, ITAT, Pune;
6. TS wrEe / Guard file.

hd

SMRATIATY BY ORDER,

/l True Copy // Senior Private Secretary
TIHR YT HfUHROT GOl / ITAT, Pune
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